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THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI
HARDEEP SINGH PURI) : (a) Currently, 5 airports namely Bhopal, Indore, Jabalpur,
Khajuraho and Gwalior (Civil Enclave) are operational in Madhya Pradesh. Out of these
5 airports, Indore Airport is a Customs Notified airport where International flight can
operate whereas others are domestic airports. In so far as operation of international
fhights from these airports is concerned, Indian carriers are free to mount air services
from any point in India to foreign destinations as per the respective bilateral air service
agreements. However, actual operations are guided by traffic demand and commercial
judgment of the airlines. At present, Air India is operating three international flights per

week to Dubai from Indore Airport.

(b)  States/Union Territories sign tripartite agreements with Ministry of Civil
Aviation (MoCA) and Airports Authority of India (AAT) for implementation of the
Regional Connectivity Scheme (RCS) only. Such tripartite agreement was executed
between Government of Madhya Pradesh, AAT and MoCA on 11.11.2016. Air Services

on following routes have already commenced under RCS in Madhva Pradesh:

Route Date of Commencement
Gwalior to Delhi 31.052017
Gwalior to Indore 31.052017
Gwalior to Bengaluru 20.06.2019
Gwalior to Hyderabad 01.052019
Gwalior to Jammu 01.05.2019
Gwalior to Kolkata 20062019
Bhopal to Udaipur 31.03.2019

Pending reqeusts for development of airports

T1770. SHRIMATT KANTA KARDAM : Will the Minister of CIVIL AVIATION be

pleased to state:-

(a) whether some State Governments have requested the Central Government to

develop airports in their respective States;
(b) if so, the details thereof, and

(¢) what is Government’s reaction thereto?

TOriginal notice of the question was received in Hindi.
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THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI
HARDEEP SINGH PURI) : (a) to (¢) Development of airports is a continuous process
and 1s undertaken by Airports Authority of India (AAT) and concerned private operators
from time to time depending on the availability of land, commercial viability, socio-
economic considerations, traffic demand / willingness of airlines to operate to/from
such airports. State Governments approach Government of India for setting up or
operationalization of airports. Recently, various requests have been received from
different State Governments including Andhra Pradesh, Arunachal Pradesh, Assam,
Chhattisgarh, Goa, Gujarat, Himachal Pradesh, Jharkhand, Karnataka, Kerala, Madhya
Pradesh, Maharashtra, Nagaland, Punjab, Rajasthan, Sikkim, Uttarakhand, Uttar Pradesh
etc. The requests received from State Governments are examined and action is taken

based on the feasibility and participation of State Governments.
Enhancing the services of AAT

1771. DR. VINAY P. SAHASRABUDDHE : Will the Minister of CIVIL AVIATION
be pleased to state:-

{a) what imtiatives have been undertaken by Government during last three

years for the development of Airports Authority of India (AAT);

{b) whether Government has signed any Memorandum of Understanding (MoU)/

agreement with foreign companies to enhance the services of AAIL; and
{cy if so, the details thereof?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI
HARDEEP SINGH PURI) : (a) Airports Authority of India (AAT) being a Schedule *A
category 1 Miniratna Central Public Sector Enterprise (CPSE) has inbuilt autonomy to
take up the development work in the overall commercial interest of the organization. It
has the power to incur capital expenditure (CAPEX) on new projects, modernization,
purchase of equipment etc., without Government approval, to the tune of ¥ 500 crore
or equal to Net worth, whichever 1s less. AAI 1s self-sustaining Organisation and the
CAPEX and operational expenditure (OPEX) requirements are met through Internal
Resources and AAI 1s not dependent on Gross Budgetary support from the Government.
During last three years, AAl has operationalised 17 number of airports and has spent
T 885582 crore on development and other associated works at its various airports

across the country. Besides, Union Cabinet in its meeting held on 08.11.2018 had



